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 Public    Distribution      System    for 
Nicobar Islands 

•157. SHRI NATHI SINGH: 
SHRI NAGESHWAR 
PRASAD SHAHI: 

Will the Minister of COMMERCE AND 
CIVIL SUPPLIES AND COOPERATION be 
pleased to state: 

(a) whether it is a fact that the entire trade 
in consumer goods, including petrol, required 
by the inhabitants of the Nicobar Islands is 
handled by one Yakubji Jadvet Trading 
Company; and 

(b) if so, whether Government propose to 
introduce public distribution system for 
consumer goods for the inhabitants there in 
order to save them from exploitation by the 
said Company?] 

 
f[THE MINISTER OF STATE IN THE 

MINISTRY OF COMMERCE, CIVIL 
SUPPLIES AND COOPERATION (SHRI 
KRTSHNA KUMAR GOYAL):   (a)  No, Sir. 

(b) Government have taken care to make 
essential articles available to the consumers 
through Fair Price Shops]. 
Amendment 0f the Gold Control Act 

•158. SHRIMATI H AMID A 
HABIBULLAH: SHRI 
SANTOSH KUMAR 
SAHU: SHRI 
SAWAISINGH SISODIA: 

Will the Minister of FINANCE be pleased 
to state: 

 

(a) whether there is any proposal under 
Government's consideration tO bring forward 
a bill before Parliament to amend the Gold 
Control Act in the near future; and 

(b) if so, what are the details in this 
regard? 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI SA-TISH 
AGARWAL): (a) and (b) There is no 
proposal under Government's consideration at 
present to bring forward a bill before 
Parliament to amend the Gold (Control) Act 
in the near future. 

Polyester filament yarn import scandal 

•159. SHRI SAN AT KUMAR 
RAHA: SHRI BHUPESH 
GUPTA: SHRI S.  
KUMARAN: 

Will the Minister of COMMERCE AND 
CIVIL SUPPLIES AND COOPERATION be 
pleased to state: 

(a) whether Government's atten~ tion has 
been drawn to a news item that appeared in 
the Business Standard of the 18th January, 
1978 regarding a polyester filament yarn 
import scandal; and 

(b) if so, what action Government have 
taken in the matter? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE, CIVIL 
SUPPLIES AND COOPERATION (SHRI 
ARIF BEG): (a) and (b) A statement has been 
laid on the Table of the House. 

Statement 
■ 

(a) Yes, Sir. 

(b) The Import-Export policy £»*r 1977-
78 initially provided for the grant of 
replenishment licences to Registered 
Exporters of fabrics, ready-made garments, 
etc., in the manufacture of which synthetic 
filament yarn was used, enabling them to 
import inter alia polyester filament yarn. This 
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As a result of the policy measures thus 
adop.ed, the market price lor the 76 daniar 
material which had risen to Rs. 192/ par kg. 
by ths wefk beginning 22nd Aujust, 1977, as 
against Rs. 124/- per kg. in March, 1977 star-
ted fa ling down and has decreased thereafter 
to about Rs. 123/- at present. 

Institutional set-up to look Into 
consumers problems 

* 160. SHRI SYED AHMAD HASH-MI: 
Will the Minister of COMMENCE AND 
CIVIL SUPPLIES AND COOPERATION be 
pleased to state: 

(a) whether Government propose to 
have an institutional set-up to look 
into the consumers problems; and 

(b) if so, what are the details in this 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE, CIVIL 
SUPPLIES AND COOPERATION 
(t-HRl KRISHNA KUMAR GOYAL 
(a) and (b) Government is in 
favour of an institutional set-up 
to look after consumer interests. 
Government encourages consumers 
to  form  their own  organisations 
in this behalf. Government also 
favours      the  existing voluntary 
consumer organisations to form a national 
federation of their own for directing, fostering 
and developing consumer movement in the 
country. A meeting of some vohjntary con-
sumer organisations was held on 27-1-1978 at 
which a Stsering Committer was form-"1 to 
work out th,, de-ta:ls of the structure and 
functions of the proposed national federation 
for consumers. 

Changes in the Boards of Directors of the 
Air India and the Indian Airlines 

*161. SHRI S. W. DHABE: 
SHRI   SITARAM   KESRI: 
SHRI  SHRTKANT  VERMA: 
SHRT RISHI KUMAR 
MI^HRA: 
Will  t^e     Minist°r    of    TOURTSM 
AND  CIVIL   AVIATION   be  pleased 
to state:   


